
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
   

 REVISED LIST OF BUSINESS   
 

Monday, 26 August 2019 / 04 Bhadrapad 1941 (Saka) 
 

 

2.00 PM 
 

1.  Obituary References 

2.  Question Hour: Starred Questions as shown in the separate list to be asked and replies 

given. Replies to Unstarred Questions to be laid on the Table. 
 

3.  Presentation and Voting on the Supplementary Demands (2019-2020):  
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the first batch of 

Supplementary Demands for Grants for the Financial Year 2019-2020. 
 

4.  Introduction, Consideration and Passing of Bill : 

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to introduce the ‘The Delhi 

Appropriation (No.3) Bill, 2019’ (Bill No. 03 of 2019) with the leave of the House. 

Also to move that the Bill be considered and passed. 
 

5.  Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair: 

1. Sh. Narayan Dutt Sharma 

2. Sh. Akhilesh Pati Tripathi 

3. Sh. S.K. Bagga 

4. Sh. Rajesh Gupta 

5. Sh. Surender Singh 

6. Sh. Vijender Garg 

7. Sh. Kartar Singh Tanwar 

8. Sh. Mohinder Goel 

9. Sh. Pankaj Pushkar 

10. Sh. Naresh Balyan 
 

 

6.  Adoption of Reports : 

I. Shri Jitender Singh Tomar 

     Shri Madan Lal 
     to move that “This House agrees with  the Second Report of Committee on 

Government Assurances presepnted to the House on 23 August 2019”. 

II. Sh. Saurabh Bharadwaj 

     Sh. Pankaj Pushkar 

     to move that ‘This House agrees with the Third Report of Committee on Petitions 

presented to the House on 23 August 2019”. 
 

7.  Short Duration Discussion (Rule-55) : 

Sh. Jarnail Singh 

Sh. Gulab Singh 

Sh. Jagdeep Singh 
to initiate discussion on “issues involving installation of CCTVs in Delhi”. 
 

 

Delhi  

26 August 2019 

C. Velmurugan 

Secretary 

 

 




